
5075. SBRI PRAKASH V. PATIL: 
Will the Mimlter of COMMERCE be plealed 
to state : 

(a) whether it i. a fact that the tbird 
world Yonturea with Indian participation are 
811 lanlDisbing ; 

(b) if 80. their particulars country-wise: 

(c) tile taraets of production of each 
one of them and tbeir performanco durin. 
the last three ,ears with rcasoDS for their 
slow prolre.. ; and 

(d) whetber Government propose to 
have a fresb look at tbeir "policy about tbird 
world countr, ventures ., 

THB MINISTER. OF STATE IN THB 
MINISTRY OB COMMER.CE (SHRI P.R. 
DAS MUNSI); (a) No. Sir. At present 
there are 153 joint ventures in third world 
countries out of wbicb 36 declared divideDts 
as on 31.12.85 the remainiD. did not declare 
dividend. bKauae either these did not earn 
profit or retained their profits for building 
up reserves. 

(b) A statement i. laid on the Table of 
tbe Houso. 

(Plac:ed in Library. See No. LT-3561/86J. 

(c) Government do not maintain 
• tati.tics of taraets of product production of 
joint ventur •• abroad. Throulb mooitoriDII 
it keeps a watcb OD tbe overall performance 
of each TV aDd take. remedial action 
wberever pouible. wben deficiencies or 
problema are Doticed. 

(d) Tile Govi. laid down fresb 8uidelines 
in Sept. 1985 in lilbt of tho experienco 
.aiDed. 

PIn Accll._ .. PurcbaIe c.trea of CCI 

J076. Baal V. SOBHANADJlBBSWARA 
1lAO: WiD tho MiDilter of 'IBXTILBS be ,.-'to atate: 

(a> the number 01 fire accidents which 
took place in CottOD CorporatioD of India 
purchasinl ceDtre. duria. 1985-86 and da. 
total 1011 suffered in such accidents • • 

(b) wbether rcporta were received about 
possiblo sabotage and collusion of some CCI 
officials and a few traders • , 

(c) if so. wbether C.B.I. enquir, ... 
conducted into tbe .. iDcidents • and , 

(d) the findinss of C.B.I. aud the aclioa 
taken thereon ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF TEXTILES (SHR.I S. 
KRISHNA. KUMAR): (a) Tbere were 23 
major fire accidents in Cotton Corporation 
of lDdia purchase centres duriDI 1985-86 
involving a loIS of Rs. 9.61 crorea. • 

(b) No. Sir. 

(c) and (d) The C.D.'. wbo were asked 
to investipte into tbe causes of the &res 
directed that the matter should be referred 
to tbe concerned local police for inYCSti-
gation. Accordin8 to tbe report of the 
Local Police. who iDvestilated into the 
matter. tbo causes of tbe fires were electric 

abort circuits aod accideots. The Corporation 
bas taken oecessary preventive steps aDd 
precautioos to minimise the incidcots of fire. 

EDDl Buk Alree.a_t with latel'llatlollal 
FIIIa.ee CorporatioD 

S077. SHRI K. s. IlAO: Will tile 
Minister of FINANCE be pl •• ed to state: 

(a) whether it is a fact that the Eapor&. 
Import Bank of India has siancd aD qree-
meot or propose to sian an .. reem .. t "ilb 
the International Financo CorporatiOD (lFe) 
aD a8i1ia'o of tbe World Bank • • 

(b) if 10. tbe details io this ,..m ; 

(c) whetber it i. also • fact dlat tile 
aareemcDt would be for don... 15 minion 
and would benefit small aDd medium eoter· 
pt •• (SMES) in IDdia • aDd 




